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LOK SABHA

Wednesday, November 28, 1962/Agra-
hayana 7, 1884 (Saka)

- ,Oc e
.« Sabha met at Twelve of the
zv Clock.

[MR. SPEAKER in the Chair]
JRAL ANSWERS TO QUESTIONS

SHORT NOTICE QUESTION
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[(a) Yes, Sir.

(b) No information is available.

(c) 927 as notified by the Chinese
Foreign Ministry to the Indian
Embassy in Peking on the 16th
November, 1962.

(d) Government have requested the
International Committee of the Red
Cross for assistance in this connec-
tion. The International Red Cross
have not so far received any com-
munication from the Chinese Govern-
ment about the application of Geneva
Conventions or further details of pri-
soners of war. They propose to send
one of their delegates to Peking for
talks as soon as his visit is agreed to
by the Chinese Government].
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Shri Y. B. Chavan: Unless there is
any formal communication it is diffi-
cult for me to give any "nformation.

Shri Hari Vishnu Kamath: May I
know if any Chinese prisoners of war
have been captured by the Indian
Armed Forces, and if not, is it due
to the fact, as reported in a section
of the world press, that the Chinese
shot dead their soldiers who were
wounded and is that why we could
not capture any prisoner of war or
is there any other reason?

Shri Y B. Chavan: I think it does
not arise out of this question. I have
no information on this point.

Shri Hari Vishnu Kamath: Have
we got any prisoners of war in our
custody?

Shri Y. B. Chavan: No, Sir.

o SEIER W S gHIR
WA 37 gud qfaw 7 §, 9T T
AFRE TG g4 TET & AAT
far & fr gt wrfRA &1 3@ @
% fqq a8 wag 917 AT AT A
sfcfaiy #1 agh 95/ afe gt @ 399
AFT F AT g gAR AT
7 77 g fRar § 7

Shri Y. B. Chavan: Normally the
procedure is to initiate steps through
the Red Cross International Com-
mittee and these are being initiated.

NOVEMBER 28, 1962

Oral Answers 3668

Shri Hem Barua: Are the Govern-
ment aware that some of our officers
in Chinese custody are made to make
broadcasts presumably for consump-
tion in India over the Chinese radio
or Peking radio or the Lhasa radio
and if so, may I know whether Gov-
ernment have monitored these broad-
casts for future check-up?

Mr. Speaker:
question.

That is a different

Shri Hem Barua: May I submit that
it is linked up with this question. The
hon. Minister said that there are 927
prisoners of war in China. I want in
the interest of the country to know if
they are made to broadcast and whe-
ther these broadcasts are monitored
or not. M

Mr. Speaker: Monitoring of the
broadcasts is a different thing from
the number of prisoners that we have
got or they have got.
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Shri S. M. Banerjee: Now that
many of our scnior officers have
returned safe from there, may I know
whether any information could be
had from them about the number of
Indian soldiers detained by the
Chinese?

Mr, Speaker: The question is whe-
ther any information has been
received through those officers who
have come back, whether they can
tell ug about our prisoners that are
there.

Shri Y. B, Chavan: We have not
received any information from them.

Shri Indrajit Gupta: May I know
whether the Government’s present
efforts are going to be directed simply
to seeking information regarding the
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health and welfare of these prisoners
or, in view of the fact that there is
no official declaration of war, in terms
of international law, between the two
countries, also to seek their release as
early as possible?

Shri Y, B. Chavan: This question of
secking release is not considered.
Even though the war is not declared,
according to the Geneva convention,
any other country can also apply to
any other armed conflict; and it is
under these conditions that the steps
are being taken.
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Shri Maheswar Naik: May I know
whether the Government of India
have made sure that the international
organisation which is entrusted with
getting information from the Chinese
is getting really at the truth of this
fact, namely, how our prisoners have
been treated?

Shri Y. B. Chavan: 1 could not
follow.

Mr. Speaker: He may put the ques-
tion a little more distinctly. We are
unable to follow.

Shri Maheswar Naik: May I know
whether the Government of India
have made sure that the International
Red Cross organisation is getting the
real truth as to how our prisoners
are being treated in the prisons?

Shri Y. B. Chavan: May 1 explain
this? Otherwise, unnecessarily, there
might be some casting of aspersions
which should be avoided. As a matter
of fact, the Chinese Government are
also party to this convention. They
have ratified this convention, but
there are certain reservations, we are
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being told, in their ratification. The
international committee of the Red
Cross has approached them, have gent
a communication to them; after get-
ting a reply to the communication,
they have decided to send a delegate
to seek further information. At the
present juncture, we have no more
information.

Shri P. K. Deo: In view of the fact
that the present Chinese Government,
the communist Government, was not
a signatory to the Geneva conven- -
tion, may I know how far it is obli-
gatory on taeir pact to....

Mr. Speaker: He has said that.

Shri P, K. Deo: I could not hear.

Shri Y. B, Chavan: The Chinese
Government is a signatory to all the
conventions, and the ratification has
come into effect from June, 1957.

Shri Harish Chandra Mathur: The
Chinese have made so much of this
unilateral pronouncement that they
are withdrawing from this country
and that they will be behind the
so-called MacMahon line and all that.
May I know if they have said any-
thing about those prisoners whom they
have taken in this particular connec-
tion, and whether any clarification
has been sought from them?

Mr. Speaker: Nothing has been
received here.

Shri Hanumanthaiya: In view of
the fact that the Government is try-
ing to obtain information under the
international convention, are we to
take it that a war has been declared
between China and India?

Shri Y. B. Chavan: The conventions
can be applied even otherwise when
there is no declaration of war.

Mr. Speaker: We shall now proceed
to the next item on the agenda.
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